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To
The 1.d. Prnapal Distmet & Sessions Judge.-cum-Special Judge (PC Act) CBl,
Rousc Avenue District Court.
New Delbi

Sub.: Core Competence Confercnce on Knowledge skill and Perspective Development
far Special Judges (PC Act) (Full Strength) on 26" September, 2026.

Respected Sir.

As per the Irumng Calendar 2026, the Defhi Judicinl Academy is conducling o *Core
Competence Conference on Knowledge, Skill and Perspective Development’ for Special
Judges (PC Act) (Full Sirength) on 26™ September. 2026 {Saturday) at the Delhi Judiciel
Academy.
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The numunation list of Judicia) Officers for the eforesnid programme is enclosed as
Annexure ‘A”.

it s requested thar nominated Judweial Officers posted 1n Rouse Avenue Courts
Complex may kindly he communicated about heir numination in the aforesmd programme
through your good oifice.

In case auy Officer requires exemption from attending the programmic, the Ld. Officer
may move application in‘advance through proper channcl. If the excmption is required on
urgent basis, intitnation to that effect may be sent to the Academy through e-mail, followed by
a formal appheation duly forwarded by your gnodsclf. Attention of the nominated officers may
also he dravwm to the exemption guidelines 1ssued by the Hon'ble Hiyh Court of Delhi vide
Letter No. 7097-711ODHC/GAZ./G-32023 dated 10.10.2023, whereby it has been directed
that exemption ot nomunated Judteinl Officers from attending truming programmes shall be
considered only m case of cxtreme esigency guch oy medicel condition etc along with
documentarv prouvl b

Tho nominated Judicial Offcers may kindly he advised oot to list any judicial work on
26 September, 2026 so that litigants and lawyers are ool inconvenenced. In case some
udicial wark hos already been hsted, it may he preponed or edjourned accordingly. o the
cxtent possible

Tt is further requested that the nominated Judiciat Officers be instructed to ensure their
mandatary attendance and-punctuality. The arendance record shall be submitted to the Hon'ble
High Court of Dethi upon conclusion of the progtamme.

With regards, it
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Encl  As abow

(BC ACT) (CBI) ROUSE AVENUE COURT COMPLEX., NEW DELHL

No. JOTPRACCGa 2026 Jo R0~ |0 %YU) /_'D Pated O')// 9_? } 26
Copy forwarded for information and necessary action to:-

E Rr‘ gmrc'rm'd Tudicial Officers, [Rouse Avenne Court Complex,New Delhi,
2 e Branch In-charge, Admn, Filing, Paol Car, Care Taking, FacHitation Centre, Ry
Complex, New [lelli. ! R

k] ﬁ'ha PS5 1nthe Ld Pr Dlstrict & Sessinns Judge cum-Spl. Judge (PC Act) (CBB, RACC, New Delhi. -

4. The Weh-site Commitiee, Tis Hazan Courts, Pelhi.
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Otticer In-charge (J
tor I'nncipal District & Sessions hdge
wum-5pl. Judge (PC Act)(CRI)
Ryose Avenue Court Complex
New Delhi



List of Judicial Officers nominated to attend
Core Competence Conference for Knowledge, Skill

Special Judges (PC Act) (Full Strength)
(Alphabetically)

for

on

26" September, 2026

Annexure-A

and Perspective Development

:L Name of Officer Present Posting No I;?:::gi
i | Mr. Ajay Garg Speciailr.lrudge (PC Act) (CBI) (Coal Block Cases) 1 | Rouse Avenue
2 | Mr. Ajay Gulati Special Judge (PC Act) (CBD) 15 | Rouse Avenue
3 1 Mr. Ajay Gupta Special Judge (P'C Act) (CBI) 25 | Rouse Avenue
4 | Mr. Arun Sukhija Special Judge (PC Act) (CBI) 20 | Rouse Avenue
5 | Ms. Chhavi Kapoor Special Judge (PC Act) (CBY1) 7 | Rouse Avenue
6 | Mr. Dig Vinay Singh Special Judge (PC Act) (CBI) (MPs/MLAs Cases) 9 | Rouse Avenue
7 1 Mr. Dinesh Kumar Special Judge (PC Act) (CBI) 11} Rouse Avenue
8 | Ms. Manisha Khurana Kakkar Special Judge (PC Act) (CBI) 6 | Rouse Avenue
9 | Ms. Manisha Tripathy Special Judge (PC Act) (CBI) 18 | Rouse Avenue
10 | Me. Munish Markan Special Judge (PC Act) (CBD 211 Rouse Avenue
11 | Mr. Murari Prasad Singh Special Judge (PC Act) {CBI) 2 | Rouse Avenue
12 | Ms. Neha Paliwal Sharma Special Judge (PC Act) (CBI) 12 | Rouse Avenue
13 | Mr. Prashant Kumar Special Judge (PC Act) (CBI) (MPs/MLAs Cases) |24 Rouse Avenue
14 | Mr. Puneet Pahwa Special Judge (PC Act) (CBI) 5 | Rouse Avenue
15 | Mr. Rajesh Malik Special Judge (PC Act) (CBI) 14 | Rouse Avenue
16 | Mr. Ravindra Kr. Pandey Special Judge (PC Act) (CBI) 19 | Rouse Avenue
17 | Ms. Ruby Neeraj Kumar Special Judge (PC Act) (CBI) 23 | Rouse Avenue
18 | Ms. Ruchi Aggarwal Asrani special Judge (PC Act) (ACB) 2 | Rouse Avenue
19 | Mr, Sanjay Jindal Special Judge (PC Act) (CBI) 10 | Rouse Avenue
20 | Mr. Sanjeev Kr. Mathotra Special Judge (PC Act) (CBI) B | Rouse Avenue
21 | Ms. Shelly Arora ~ Special Judge (IPC Act) (CBD 16 | Rouse Avenue
22 I Ms. Smila Garg Special Judge (PC Act) (CBI) 13 | Rouse Avenue
23 | Dr. Sugandha Aggarwal Special Judge (PC Act) (CBl) 4 | Rouse Avenue
24 | Mr. Sushant Changotra Special Judge (PC Act) (CBI) 22 | Rouse Avenue
25 | Mr. Vidya Prakash Special Judge (PC Act) (ACB) 1 | Rouse Avenue
26 [ Ms. Vijeta Singh Rawat Special Judge (PC Act) (CBI) 17 | Rouse Avenue
77 | Mr. Virender Kumar Kharta Special Judge (PC Act) (CBI) (Coal Block Cases) | 2 | Rouse Avenue
28 | Mr. Vishal Pahuja Special Judge (PC Act) (CB) 3 | Rouse Avenue
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